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[RAJYA SABHA]

M Sywufa: RIh G- X0 Fpere!l S Bl 919 & Rébls IR ST W8T 2
..(FAY)... g fores Bl ...(aaagm)...

SHRI IRANNA KADADI: "It has been wrongly stated that this Government is doing
away with reservation and that the Constitution is under threat. Now they themselves
are misappropriating the funds allocated for the welfare of the Dalits and the
Scheduled Tribes. They have misused these funds for the election expenditure of their
party candidates in the Lok Sabha elections, which is a serious betrayal of the Dalits
and the Scheduled Tribes. They are making all possible attempts to influence the
investigation process of the ED by politicizing the issue. | demand a fair investigation
by the CBI in this scam, which is nothing but a dacoity committed in broad daylight,
of the funds allocated for the welfare of the Dalits.

Through you, | would like to request that the culprits be brought to book and
justice be meted out to the Dalits and the Backward Castes, whose money has been
misappropriated. Namaskar!"

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the issue raised by the hon. Member, Shri Iranna Kadadi: Shri Dhananjay Bhimrao
Mahadik (Maharashtra), Shri M. Mohamed Abdulla (Tamil Nadu), Dr. Kanimozhi
NVN Somu (Tamil Nadu) and Shri Narayana Koragappa, (Karnataka).

This is listed. AT-IT TIRHT 7 39 approve fhIT 81 ...(TGY)...  Please take
your seats ... (Interruptions)... AT TR

fue & w1 (i Aferpo @=A): IR, H MO A hvar § 1o Sl fAwg g 1 8,
TIT H S gedTd Bl 8, S9h R H 981 & 3Rl § 98 & A Sol 9ahd &,
I 98T RPN & ST administrative lapses &, 3R 3T S5 JgT IS BT IR
&Y, 1 Aot U FAwg ST, SRR el H R 79 81 3R € 91 3 Big gey

st Suumafer: S1. defiar qrora| ..(a™9HYTH)... Nothing else is going on record.

Dr. Laxmikant Bajpayee. ...(Interruptions)

Concern over increasing number of deaths due to dog bites

SI. FAHIB  JIOTHA (STR TS : AT SUHHMRT ABIG, H 3MUDHT &9 Th
31 Wecaqul FERT Bl IR & Arear g fdvg WaRey WIS b1 el & {6
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WIRd ¥ dog biting ¥ 36 URU< Y Bl X&! &, g8 W1 15 ATl &b g2l Bl §cg 8l Y&l o
b oIy R Ug] HedTol dis - I8 dhal A7 [ §Tdh! STV BRIBY THqaa!
TR AR, oifh I Ay H 3G IF Bl HRIATE! T8l g8 ¢l I-1 I hel 2 &
R UY] BTl 9IS = SIl I &l &, SHD] YTl (a1 ST A1y SIeqdrall 3§ Ut
ETST IR BT YT LT BI11 AT IMART il Dl GOTaRTT TIDHR IAD Bl
A B 1ol I A gedi Bl g1 S =12y

¥ 37U HIH W ARBR A I8 U8 HRA1 AT § (b SRl H g vl
TS IR DI FARAT DI SIY, ART P Dbl THGGT DR IADI SIehT AT STY
31X YTerq ggail ! | SIehT ST T T ot STy

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the issue raised by the hon. Member, Dr. Laxmikant Bajpayee: Dr. V. Sivadasan
(Kerala), Shri Dhananjay Bhimrao Mahadik (Maharashtra), Shri Jose K. Mani
(Kerala), Dr. Fauzia Khan (Maharashtra), Shri Sanjeev Arora (Punjab), Dr. Sasmit
Patra (Odisha) and Shri A.A. Rahim (Kerala).

Now, Shri Jose K. Mani.

Concern over emerging threats and potential risks associated with Artificial
Intelligence

SHRI JOSE K. MANI (KERALA): Sir, | urge the Government to formulate a
comprehensive legislation to regulate to prevent the dangers associated with Artificial
Intelligence in our country. Al is very much a part of our present reality. Soon, it will be
the part of every person’s daily life and decision-making process. However, there are
inherent dangers and significant risks associated with Al. The risks associated with Al
are not limited to individuals; they extend to society as a whole. The foremost issue is
the case of data privacy. Al systems rely on vast amount of data to learn, adapt and
make decisions.

(MR. CHAIRMAN /n the Chair.)

This data often includes sensitive personal information which, if not properly
protected, can lead to severe privacy violations. ....(Interruptions)..

MR. CHAIRMAN: Don’t shout. Use low decibel.
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